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in Berubari Area 

adverse possession of S')"TJe other areas. 
When they are claiming Chilahati, are 
we trying to claim those areas whfoh 
are in adverse pJsJe:;;;ion of Paki.;tnn? 

Shri Jawaharlal Nehru: This mat­

*er was postponed. As I said, it arose 
in 1957 and since then it has been re­
ported to us b:r the West Bengal 
Government that whi!e this particnla1 
area of 500 acres or 30 did not accor­
ding to their view h€1ong to us, �nere 
were other area3 whicI1 belong to us, 
Of whicih Paki.;;t,m w:is in possession. 
This matter can oni:1 l:>e settled, they 
say, when this areJ has b€€n derr.ar­
cated properly. Now the process of 
demarcation all along the fronti.:r i.; 
taking place. We expect all thtsc 
minor adjustments •.vill bke place. 

Shri S. M. Baner;lt>e: A discussion 
!iliould be allowed on this. 

Mr. Speaker: Can I :il!ow it in this 
manner? Let him give notice a..'1.J I 
will consider. Si1ri Inc!rajit Gupta. 

Shri lndirajit Gupta (Calcutta South 
West): The Prime Minister just now 
said that these minor ;,djustrnents 
which may be ncccssarv would be in 
the nature of 3 few huncired acres 
here and there. May I knoiN whether 
the Government'n 1ttenti,}n has been 
drawn to the rep:nts which appeared 
very wi1ely in the Press, which caused 
all this commo,ion. th1t whereas th� 
original Berubari ag:·eement laid down

that about half r,he Be1 ubni are<1, i.e. 
a little over 4 square miles woulr:I be 
ceded to Pakistan, the total area which 
is now propose:! to be ceded under 
the terms of the survey now going on 
is more than 9 square miles, which 
is IDO!re than the trt:i.l area of the 
whole of Berub,ui Thana. Is this a 
bari is half of 8.75, i.e. about 4! 
yards? 

Shri Jawaha.rlal Nehru� I am afraid 
the hon Memoe-r is mixing up Beru­
bari with other issues. Half of Beru­
bari is half of 8.75, i.e. about 41 
square miles; that is au.

at Funeral of 
President Kennedy 

Shri lndrajit Gupta: The area that 
is proposed to be given new is abou-t 
9 square miles. 

Shri Jawaharlal .Nehru; I am not 
aware of that. Our information is that 
so far as Berubari is concerned, 4:l 
square miles :>r somethin,1 have been 
asked to be demarcated. There is no 
question Of 9 square miles at all or 
any other question, but only 4! square 
miles. Apart from this, this demar­
cation is going on of the whole bor­
der. There is no question of giving 
up anything; that is i!l accordance 
with the various previous awards that 
area is being d�marcated and boundary 
pillars put. 

12.36 hrs. 
ST ATE ME NT RE: INDIA'S REPRE­

SF,NTATION AT FUNERAL OF

PRESIDENT KENNEDY 

Mr. Speaker; I ,rnve received two
motions by Dr. Lohia and others and 
Shri Ranga and others and two snort­
notice questions by Dr. Lohia and 
othens and Shri H. V. Karnath on 
India's representation at the f·1neral 
of President Kennedy at Washingt-On. 
Would the Prime Il'linister like to say 
somethdng. 
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Mr. Speaker: Yes.

Shtj Jawaharlal Nehru: We weN
very anxious to send someone from
here for the funeral of President Ken-
nedy. But as it turned out, it became
almost impossible for us to reach there
in time. On the 23rd morning we
heard about the assassination of Presi-
dent Kennedy. We took the normal
steps of OUr flags being flown half-
mast, etc. and we instructed anyhow
that in addition to our Ambassador
there, Mrs. Vijayalakshmi Pandit
might also attend the funeral. We did
not know the date of the funeral.
Immediately the next morning infor-
mation came about the date of the
funeral, which was the next day, 25th.
We tried our best to find out how it
could be possible for someone to go
from here. Two names were suggest-
ed-the Vice-President's and mine, the
Prime Minister's. The Vice-Prest-
dent was not even in Delhi. He was
in Jabalpur. Apart from the names,
we calculated how a person could go
and. get there in time for the tuneral.
We found it was not possible by any
normal means. At the most, we could
have reached London on the 25th
morning and going from London to
Washington would have taken many
hours more. We would then have ar-
rived in Washington after the funeral.
So, reluctantly we came to the conclu-
sion that it was not possible for any
one from here to go there in time.
The House knows the other steps that
we took. The President, the Vice-
President, I, you, Sir, and many Mem-
bers of this House went to the Memo-
rial Service held at the American Em.-
bassy, This House adjourned for that
day. and Government officeswere also
closed for that day.
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Sbrlmati Rena Cbakravartty (Bar-
rackpore): Why shoUld it be.permltted 
at all? (Interruptions). 

Mr. Speaker: That is exactly my 
fear. It would do UI harm rather tban 
;1'0012. 

Mr. Speaker: No, no . 
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PAPERS LAID ON THE TABLB 

OFFICERS OF PARLIAMENT (ADVAlfCII 
FOR MOTOR CARS) AMENDMENT RtrLEIi 

The Minister of ParJiamentarJ 
Affairs (Sbrl Satya Naray .. Sinha): 
Sir I beg to lay on the Table a copy 
of the Officers of Parliament (Ad-
vance for Motor Cars) Amendment 
Rules, 1963 publisJled in Notificatioa 
No. GSR 1566 dated the 28th Septem-
ber, 1963, under sub-section (2) of 
section 11 of the Salaries and Allow-
ances of Officers of Parliament Act, 
1953. [Pla.ced in Library. See No. LT-
1966/63.] 

ANNUAL REPORTS OF DEVELOPMENT 
COUNCIlB 

The MiDIster of lDdustry (SbI'I 
KaDI1JIgO): I beg to lay on the Table--

(1) a copy each of the following 
Reports under sub-section (4) of 
section 7 of the Industries (Develop-
ment and Regulation) Act, 1951:-

(i) Annual Report of the Develop-
ment Council for Automobiles, 
Automobile Ancillary IndUB-
tries and Transport Vehicle 
Industries for the year 1962-
Cl3. 


